In The Central Administrative Tnbunal “Jaipur Bench, Jalpu

OA /ZASMP, No. 932/92 /199 < /9;)

' Dm Prakash Verma U.0.T—%Brse—- . -“w,;c__
Versus '
, ,/
Date of Order ‘ Orders :
18.4.1993., Mr. J.K.Kaushik, Counsel for the applicant.

Mr. Manish Bhandari, Counsal for the respondents,

14.4.1993 having been declared a holiday, jthe
case has heen taken up today. At the reqguest

made by both the ﬁarties may be listed for
admission on 28.6.93, | .
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